Corrigendum to Invitation for Expression of Interest for Lakhari
Resources Private Limited, Operating in the Business of wholesale
trading of computers, peripherals, equipment, IT Hardware Parts,

and packaged software in Tamil Nadu (Under Regulation 36A (1)
of the Insolvency and Bankruptcy (Insolvency Resolution Process
for Corporate Persons) Regulations, 2016)

This is with reference to the Form G dated 31-10-2025 issued in accordance with
Insolvency and Bankruptcy Code, 2016 and Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016, and
published in the newspapers on 31-10-2025, and pursuant to email confirmation of
the majority Committee of Members (CoC) of Lakhari Resources Private Limited,
subject to ratification in the next CoC meeting, the last date of receipt of Expression of
Interest stands extended for Twenty-Two (22) days, accordingly revised tentative dates
for events subsequent to issuance of Form G and IEOI.

Sr. No. | RELEVANT PARTICULARS Ti

1. | Lastdate of receipt of expression of 22-12-2025

interest (Extended from 30-11-2025)
2. | Date of issue of the provisional list of 25-12-2025

prospective resolution applicants (Extended from 03-12-2025)
3. | Last date of submission of objections 30-12-2025

to the provisional list (Extended from 08-12-2025)
4. | Date of issue of the final list of 04-01-2026

prospective resolution applicants (Extended from 13-12-2025)
5, | Date of issue of information 04-01-2026

memorandum, evaluation matrix, and a | (Extended from 13-12-2025)

request for resolution plans for

prospective resolution applicants
6. | Last date for submission of resolution 03-02-2026

plans (Extended from 12-01-2026)

Allother contents in the Form G published on 31-10-2025 remain unchanged.
In view of the same, further submission of Expression of Interest by the prospective
resolution applicants should be submitted to the Deemed Resolution Professional, in

accordance with the amended invitation for expression of interest.

Date: 30-11-2025 Jitender Kothari
Place: Chennai D dR ion Professi |
For LAKHARI RESOURCES PRIVATE LIMITED
Reg. No. IBBI/IPA-001/IP-P00540/2017-18/10965
AFA No. AA1/10965/02/311225/107315 valid upto 31/12/2025
Address :702, Orchid A Wing, Evershine Park CHS, Off Veera Desai Road,
Andheri West, Mumbai-400053
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Billroﬁthﬂi-lospitals launch
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Robotic Surgery with SSi Mantra 3 System

Chennai, Nov 30:

Billroth Hospitals, one of Chen-
nai’s leading multispeciality health-
care centres and a pioneer in
advanced laparoscopic and laser
procedures, has announced the
launch of its Institute of Robotic
Surgery, marking a major expansion
of its minimally invasive surgical
capabilities. The new facility will
utilise the SSi Mantra 3, an India-
made next-generation surgical robot
developed by SS Innovations, to
perform a broad range of proce-
dures with enhanced precision and
improved clinical outcomes.

The robotic platform will be
used across multiple departments,
including oncology, gastrointestinal
surgery, urology, thoracic surgery,
gynaecology and complex general
surgery. It is designed to support
intricate operations involving the
esophagus, stomach, liver, pancreas,
biliary system, intestines, rectum,
anal canal, as well as urological
organs such as the kidney, ureter,
bladder and prostate. The system
will also facilitate minimally inva-
sive interventions for reproductive
tract disorders, retroperitoneal tu-
mours and thoracic tumours.

According to the hospital, the
SSi Mantra 3 will significantly
strengthen its expertise in perform-

affordable.

ing complex hernia repairs, bile
duct exploration, diaphragmatic
repair, hiatus hernia fundoplication,
metabolic and bariatric surgery, hys-
terectomy and tubal reimplantation.
High-end procedures such as liver
transplantation and cardiac bypass
are also expected to benefit from
the enhanced dexterity, stability and
reach provided by the robotic arms.

Equipped with three to five fully
modular robotic arms,
Mantra 3 supports more than 40
robotic endo-surgical instruments,
allowing surgeons to customise the
configuration for each procedure.
Its open-face console features a
32-inch 3D 4K display with ergo-
nomic controls and head-tracking
safety technology, ensuring clearer
visibility and steadier control dur-
ing lengthy or complex surgeries.

Speaking about the launch, Dr.
Rajesh Jeganathan, Chairman of
Billroth Hospitals, said the new
centre will help make minimally
invasive care more accessible and
“We are pleased to
launch a centre of excellence for
robot-assisted surgery. Our goal is
to democratise minimally invasive
care by making it available to more
patients. Those who require laparo-
scopic procedures should consider
robotic surgery, as both follow the

the SSi

same principles. With a robot-
assisted approach, even complex
operations can be performed more
safely, with faster recovery and
shorter hospital stays—ultimately
reducing overall treatment costs.
This is especially beneficial for
cancer patients who require intricate
resections or long surgical hours,’
he said.

He added that robotic technology
greatly enhances surgical precision
by providing a magnified,
enlarged 4K 3D view that main-
tains depth perception similar to
open surgery. The stable robotic
platform reduces unintended hand
movements, minimises blood loss
and allows greater accuracy. With
a range of motion that exceeds
natural human capability, the ro-
botic arms can access narrow or
difficult-to-reach areas with ease.
Surgeons, meanwhile, operate from
an ergonomically designed console
that reduces fatigue and ensures
steadier control during prolonged
procedures.

With the launch of the Institute
of Robotic Surgery, Billroth Hos-
pitals aims to establish itself as a
major centre for advanced, patient-
friendly, minimally invasive care in
the region.
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Ditwah cyclone: SRly initiates
extensive preparedness measures

Chennai, Nov. 30
Chennai Division
of Southern Railway
has initiated extensive
preparedness measures
to ensure the safety of
passengers and railway
infrastructure in view
of Cyclone Ditwah. A
Divisional Emergency
Control Room has been
activated and will function
round the clock from 29
November 2025 until the
cyclone threat subsides,
ensuring continuous
monitoring, coordination,
and prompt action.

As part of pre-emptive
measures, vulnerable
field locations across
the Division have been
identified based on past
experience, and watchmen
have been deployed round
the clock.

Divisional Officers have
inspected bridges, culverts,
waterlogging-prone areas,
embankments, and major
yards including Chennai
Central, Chennai Egmore,
Chennai Beach, Perambur,
Avadi, Tambaram,
Chengalpattu, Tiruvallur,
Arakkonam, Katpadi,
Jolarpettai, and Sullurpeta.
Drains have been cleared
and temporary channels
created to facilitate
effective drainage. In
flood-prone areas, earth
bags have been positioned
to ensure embankment
stability, and pumps have

been stationed to remove
accumulated water. Loose
structures such as banners
and hoardings near
stations and tracks are
being secured or removed.
Level Crossing gates in
vulnerable sections are
ready to be lowered at
short notice to prevent
damage. Standby diesel
generators have been tested
to ensure uninterrupted
power supply to vital
installations, signaling
systems, and stations.

All field officers
have been instructed to
remain available at their
headquarters and be ready
to move at short notice.
Officers, Supervisors,
and Safety Counsellors
have been nominated for
duty in the Emergency
Control to support
safe train operations
and field coordination.
Weather updates from
the India Meteorological
Department are being
continuously monitored,
and decisions on train
operations will be taken
based on emerging
ground conditions. Wind
velocity is being tracked
through anemometers to
prevent train movements
during excessively windy
conditions.

To meet any exigency,
the Division has
strategically mobilised
Monsoon Reserve Trains,

4. K. S. Vasantha kumar,
Old No.49/1, New 0- 85,
Arcot Road, Kodambakkam,
Chennai- 600 024

IN THE HIGH COURT OF JUDICATURE AT MADRAS
(Testamentary and Intestate Jurisdiction)
O.P. No. 268 OF 2025
In the matter of Indian Succession Act, 1925

Inthe matter of the Last Will and Testament
of Thiru. K.K. Sivanandam, deceased.
Mr. K.S. Manikandan, S/o. K.K. Sivanandan,(Late)
Residing at Old No.49/1, New 0-85,
Arcot Road, Kodambakkam, Chennai - 600 024.

1. K.S. Ammani, W/o. K.K. Sivanandan,(Late)
No.4/53, 2nd Street, SriDevi Nagar,
Alapakkam, Porur, Chennai 600116.

2. K. S.Saroja, W/o. K.K. Sivanandan,(Late)
No.4/53, 2nd Street, Sri Devi Nagar,
Alapakkam, Porur, Chennai-600116.

3. K. S. Harikannan, S/o. K.K. Sivanandan,(Late)
Old No.49/1, New 0- 85, Arcot Road,
Kodambakkam, Chennai - 600 024.

5. Tmt. Vasanthakumari, D/o. K.K. Sivanandan,(Late)

and

...Petitioner

No.53B, 2nd Street, Sri Devi Nagar,

Alapakkam, Porur, Chennai 600116

6. M. Sunil kumar, S/o. Mohanan,

No. 85, Arcot Salai, Kodambakkam,

Chennai-600024. ... Respondents
All persons claiming to have any interest in the estate of the above
named K.K. Sivanandam Residing at no. 4/53 5nd Street, Sridevi
Nagar, Alapakkam, Porur, Chennai who died on 25-06-2024 at Vijaya
Hospital,No.180, N.S.K.Salai, Vadapalani, Chennai 600026 hereby
cited to come and see the proceeding before the Learned Master
sitting in the Original Side of High Court of Judicature at Madras on
08-12-2025 at 10.30 a.m and requested to file their objections if
they think fit before the grant of Latter of Administration.

Dated at Chennai on this the 25day Of November 2025.

L. Dhamodharan S. Kannan.
New No. 255,0ld No.123, Assistant Registrar
Hussaina Manzil, Angappa Naicken Street, Original Side - 1

1st Floor, Chennai - 600 001. High Court, Madras

Accident Relief Trains
(ARTs) at Chennai
Central, Chengalpattu,
and Jolarpettai, and the
Self-Propelled Accident
Relief Train (SPART) at
Chennai Central to ensure
a rapid response. Tower
Wagons with trained staff
have been positioned
to attend to overhead
equipment issues, while
diesel locomotives have
been fuelled and placed
at key locations for
emergency movements.
Breakdown gangs have
been kept in readiness
with adequate tools,
spares, communication
support, and rations. Fuel
stocks for diesel generator
sets have been ensured to
meet requirements for a
minimum of 72 hours of
continuous operation.

Additional manpower
for restoration activities
related to track, overhead
equipment, and signaling
has been deployed at
strategic points across the
Division.

Essential medical
arrangements have also
been put in place,
including a rapid-
deployment medical
team linked to divisional
facilities for emergency
response during the
cyclone period.

Passenger information
systems have been
strengthened to provide
timely updates on train
cancellations, diversions,
or rescheduling, if
necessary. Public enquiry
numbers and Commercial
Control contact details
have been circulated to
address passenger queries.

Shri Shailendra Singh,
Divisional Railway

Manager, Chennai
Division, has reiterated
that the foremost priority
is to prevent loss of
life. He stated that
train operations may be
suspended in vulnerable
sections if conditions
warrant such action in the
interest of safety.

Chennai Division
of Southern Railway
remains fully committed
to ensuring passenger
safety, protecting railway
assets, and maintaining
seamless coordination
with all frontline teams
during Cyclone Ditwah.
With comprehensive
preparedness measures,
proactive field
deployment, and round-
the-clock monitoring
through the Divisional
Emergency Control, the
Division is fully equipped
to respond swiftly to
any situation arising
from the cyclone. All
departments are working
in close coordination
to ensure uninterrupted
communication, quick
restoration, and safe train
operations. Passengers are
advised to stay updated
through official press
releases, follow travel
advisories, and cooperate
with railway authorities
to ensure their safety
and smooth management
of operations during this
period.

Villupuram collector reviews relief

camp for cyclone Ditwah

Villupuram, Nov 30:
Villupuram District
Collector Sheikh Abdul
Rahman visited the
government higher
secondary school at
Pathirapuliyur in Mailam
Union, where residents
have been temporarily
sheltered due to the
heavy rains triggered by
Cyclone Ditwah.

The Collector reviewed
the arrangements made for
the evacuees, including
food, medical assistance,
sanitation and emergency
facilities. He interacted

with the sheltered
individuals to ensure all
necessary support was
being provided without
any disruption.
Tindivanam Sub-

Collector A.L.
IAP, and several other
officials accompanied
the Collector during the
inspection.

The district

evacuees

Akash,

rﬂﬁq 1

administration has stated
that all precautionary and
relief measures are being
implemented on priority
to safeguard residents in
rain-affected areas.

Collector drums up Vellore Sangamam-
Nam Ooru Thiruvizha’ festival

Vellore, Nov. 30:
Director of Art and
Culture, S. Valarmathi, and
Vellore District Collector
V.R. Subbulakshmi
inaugurated the “Vellore
Sangamam — Nam Ooru
Thiruvizha” folk arts
festival at the Vellore
Fort grounds on Friday by
sounding the ceremonial
murasu (traditional drum).
Following the
inauguration, both officials
witnessed a wide array of
performances presented by
450 folk and rural artists,
representing various
traditional art forms.
They also distributed
appreciation certificates to
the performing folk artists
as well as to students
from music schools and
colleges.
Speaking at the event,
Art and Culture Department
Director S. Valarmathi said

NAME CHANGE

I, ARASU KUMAR VELU,
S/0: Mr. Velu (Late), Date of
Birth: 03/02/1969, ADDRESS:
NO. 4/7, Parasuraman
Street, Pattalam, Chennai-
600012. shall  henceforth
be known as
ARASA KUMAR VELU

ARASU KUMAR VELU

IN THE MUMBAI BEBTS RECOVERY TRIBUNAL-II
MTNL DHAVAN, 3RD FLOOR, STRAND ROAD, APPOLLO BANDAR

COLABAL MARKET, COLABA
SECURITISATION APPLICATION NO. 324 OPF 2-24
NOTICE
Rizwan Ahmad ...APPLICANT
VERSUS
Standard Chartered Bank & ors ...DEFENDANTS

An Application under Section 17(1) of the Securitization &
Reconstruction of Financial Asset & Enforcement of Security Interest
Act, 2002 has been filed before this Tribunal (A copy of application

is enclosed).

Show cause as to why the relief prayed for should not be granted.
You are required to file reply, if any, in your defense in the paper
book form in two complete sets and produce ail the document
and affidavit in your support in the Tribunal personally or through
your duly authorize agent oF legal representative practitioner and
appear before this Tribunal on 02.01.26 at 11.00 a.m. failing which
the application shall be heard and decided in your absence. You are
further directed to supply advance copy of the reply to the SA to

Counsel for the Applicant.

Given under my hang disdel os Ente Tribunal on this 8th day of

October.

Name and address of the defendants No.3
3. oren Hydrocarbons Private Limited

Represented by its Liquidator

28/2B, Sarwanana Street, T. Nagar, Chennai - 600 017.

Registrar
DRT-1l, Mumbai

NAME CHANGE

I, GANI FADIUZZAMAN
SHAIKH, Father Name:
BAWASAHEB, Date of birth
20/07/1964, residing  at
No.79B, Sulthan Street,
Murarbad, Kallakurichi,
Pincode - 606208. Shall
hanceforth be known as
ABDUL GANI BAWASAHEB

GANI FADIUZZAMAN SHAIKH

that, following the model
of “Chennai Sangamam,’
similar cultural festivals
are being conducted across
eight districts on the
instructions of the Hon’ble
Chief Minister of Tamil
Nadu. She highlighted
that the department runs
17 government music
schools, 7 music colleges,
and one university to
promote native art forms.
Institutions like the Tamil
Isai Nataka Mandram and
the Welfare Board for
Drama Artists are also
functioning effectively,
she added.

Valarmathi emphasized
the importance of
preserving folk arts,
describing them as an
integral part of Tamil
culture and community
life. Despite advancements
in science, technology and
animation, the emotional
experience of watching
live folk performances
remains unmatched, she
noted. She urged the
public to participate
actively and help carry
these art traditions forward
to future generations.

District Collector V.R.
Subbulakshmi, in her
address, said the State
Government expanded

the Chennai Sangamam
concept across Tamil Nadu
to safeguard rural art forms
and provide a platform
for folk artists. Vellore
was selected last year
for hosting the festival,
and the administration
is grateful to the Chief
Minister and the Art and
Culture Department for the
opportunity, she said.
The Collector praised
the contribution of folk
artists, noting that ancient
Tamil culture has always
been closely linked with
rural art traditions. She
urged families to attend

the festival and enjoy
performances such as folk
songs, dances, drumming,
Oyilattam, Villupattu, and
several other traditional art
forms showcased by the
450 participating artists.
The event was attended
by Vellore MLA P.
Karthikeyan, Mayor
Sujatha Anandakumar, Art
and Culture Department
Deputy Director P.
Hemanathan, Assistant
Director A.K. Karthikeyan,
and several other officials.

NAME CHANGE
My Daughter, QUDSIYA
MOHD YOUSUF, Date of
Birth: 19/03/2009, ADDRESS:

NO. 42/33, Faiz Manzil, 2nd
Floor, Ayyavu Gramani Street,

Sembiam, Perambur, Chennai-
600011. shall  henceforth
be known as

QUDSIYA YOUSUF
Mohd Yousuf,
Father

NAME CHANGE

| Old Given Name: VIGNESH
PRABHU, Old Sur Name: UMAPATHY,
S/O: UMAPATHY, Date Of Birth:
21/06/1990, ADDRESS: PLOT NO
2, G3, KAMARAJAR STREET EXTN,
DR. RAMAMOORTHY NAGAR,
MADIPAKKAM, CHENNAI - 600091.
Shall Henceforth Be Known As
New Given Name: VIGESH PRABU

New Sur Name: UMAPATHY

Old Given Name: VIGNESH PRABHU,
Old Sur Name: UMAPATHY

NAME CHANGE

l, Old Sur Name: PICHAI
KANNU, Old Given  Name:
MURUGANANTHAM, S/0.
Pichai Kannu, DATE OF BIRTH:
28.04.1970, ADDRESS: No: 6/345,
Rane Nagar, Nanmangalam, Chennai
-600117. shall henceforth be known
as  New Sur Name: PICHAI
KANNU, New Given Name:
MURUGANANDHAM

Old Sur Name: PICHAI KANNU,

Old Given Name:
MURUGANANTHAM

BEFORE THE HONBLE PRINCIPAL
SUBORDINATE JUDGE THANJAVUR
0S.NO 809/2023

Mr.Sathish @Sathishkumar,
S/o.V.A Rajendran,
Prop.Desotta Bakery Rettai Varkara
Street, Thanjavur.
...Plaintiff
-\/s-
1.Mrs.Reeta Begam,
W/0.M.A.Mohammed Haroon Batcha
No0.456, Anna Salai East Gate,
Thanjavur-613001,
2.Mrs.Rizwana Begam,
W/o.Abdul Rahman,
18th Ward Rahmath Nagar,
Vijayapura, Bangalore Rural,
Karnataka-562135,
3.Mrs.Fathima Barveen,
W/o.Sheik Fareeth,
No.54, Big Street, Kottankuppa,
Vilupuram-605104,
4.Mr.Mohammed Askar Ali,
S/0.M.A.Mohammed Haroon Batcha,
No.11, S.N.M.Nagar, Royal City,
Dabeerkulam Road, East Gate,
Thanjavur-613001.
...3,4,5 and 7th Defendants
PUBLIC NOTICE
The above said Plaintiff filed a suit for
recovery of loan amounts as against
M.A.Mohammed Haroon Batcha
(Deceased) and others. In this case
various summonses were sending to
the 3rd,4th,5th and 7th Defendants.
But the above defendants were
avoiding receiving the summons.
Hence the Honble Court was ordered
to publish this notice intimate the
case details to the above said persons
and intimate the above said persons
are directed to appear before the
Honble court on 10.12.2025 either
person or through an advocate Failing
which the case will be decided ex
parte.
D.UDHAYA KUMAR,B.SC.,BL.,
Advocate commissioner of oath,
Thanjavur.

NAME CHANGE

I, Old Surname:- Zahir

Old Given name:- Shehla Sanaa,
D/O. Zahiruddin, Date Of Birth
29/01/1984, Residing at Flat No.
S-1, Adithya Chintamani Gardens,
No.178/179, CV. Koil Street,
Alwarthiru Nagar, Valasaravakkam
Chennai- 600 087, Tamil Nadu.
Shall Henceforth Be Known as
New Given Name:

SHEHLA SANAA

Old Surname:- Zahir
Old Given name:- Shehla Sanaa

NAME CHANGE

I, Old  Sur Name:
BAVIRISETTY, Old Given Name:
MADHUSUDHANARAO, S/0.
Srinivasarao Bavirisetty, DATE OF
BIRTH: 16.05.1983, ADDRESS:
Madhu, Plot No: 1/1303, Kumutham
Nagar Extn Road, Mugalivakkam,
Chennai - 600125. shall henceforth
be known as New Sur Name:
BHAVIRISETTY New Given Name:
MADHUSUDHANARAO

Old Sur Name: BAVIRISETTY,
Old Given Name:
MADHUSUDHANARAO

NAME CHANGE

| Old Given Name: Reginold
Lowrence Old Sur Name:
Gabriel Lowerence, S/0
Lowerence, Date Of Birth :
02.02.1987, NoT1, 3rd Floor,
Raghav Flats, Dr.Ramamurthy
Nagar, 3rd Cross Street Extn,
Madipakkam, Chennai-600 091.
Shall Henceforth Be Known As
New Given Name: REGINOLD
LOWRENCE New Sur Name:
LOWRENCE

Old Given Name: Reginold
Lowrence Old Sur Name: Gabriel

Lowerence

IN THE HIGH COURT OF
JUDICATURE AT MADRAS
(Ordinary Original Civit Jurisdiction)
0.P.No. 473 of 2025
In the matter of Clause 17 of the Letters
Patent Act
And
In the matter of mentally retarded person
RAJINLD

1. Sumathi, Wio Rajasekar
No.4, Briklin Road, Chennai-7

2. Kalpana, Wo. Thangaraj
No.4, Sataima Nagar, Vepery, Chennai-7
Vs. -Pelitioners

Nil ...Respondent
PUBLIC NOTICE

Any persons claiming to have any
interest in the above OP for
declaration and appointment of the
2nd Petitioner Kalpana, wife of
Thangaraj as the fit and proper
person to be guardian of the person
and manager of the properties of the
mentally retarded person Rajini,
those who are hereby called upon to
appear and see the proceedings
before the Learned Master sitting in
the Original side of the High Court of
Judicature at madras on the 09th
day of December 2025 at 10.30A.M
and file their objections if they have
any before the grant of the above
relief.
M/s D.Magesh,
T.Ganesan,
B.Mohan,
at 3rd Floor, (B-Block),
No.14, City Centre Plaza,
Ellis Road, Triplicane,
Chennai-600002

Counsel for Petitioner

NAME CHANGE

My Son, LAKSHANA M K
Date Of Birth : 30.11.2009,
Place of Birth: Chennai, Address:
1407, ARGENT PBEL CITY,
1/212 OMR, KELAMBAKKAM,
CHENNAI - 603103. Shall
Henceforth Be Known as
New Name: LAKSHANA
BAKKIALAKSHMI V' S
Mother

NAME CHANGE

I, Old Given Name: HEENA,
Old Sur Name: PRAVEEN KUMAR
SHAH, W/O SAMIT HASMUKLAL
SHAH, Date Of Birth: 07/05/1984,
ADDRESS: NEW NO.76, 1st
FLOOR,  MURUGAPPA  STREET,
PURASAIWAKKAM, CHENNAI
— 600007. Shall henceforth be
known as New Given Name: HEENA
New Sur Name: SAMIT SHAH

Old Given Name: HEENA,
Old Sur Name:
PRAVEEN KUMAR SHAH

NAME CHANGE

My Son, Old Given Name : SAKET
PRANAV SRIRAM, Date of Birth :
18/08/2010, residing at FLAT NO.
C1, NAVASUJA APPASAMY APTS,
NEW NO.73, VENKATAKRISHNA
ROAD, R A PURAM, CHENNAI
600028. Tamilnadu.  shall
henceforth be known as
New  Sur Name: SRIRAM
New Given Name: SAKET PRANAV.

SRIRAM SUNDARRAJAN,
Father

NAME CHANGE

I, Old Given Name: ANKITA
SUNIL, Old Sur Name: KATTA,
W/O: KARTIK SONI, Date Of
Birth:  03/11/1990, ADDRESS:
TOWER 3, FLOOR 19, FLAT D,
CROWN RESIDENCES, NO. 33 AND
35, POONAMALLEE HIGH ROAD,
KOYAMBEDU, CHENNAI - 600107.
Shall henceforth be known
as New Given Name: ANKITA
New Sur Name: SONI

Old Given Name: ANKITA SUNIL,
Old Sur Name: KATTA

NAME CHANGE

I, Old Sur Name: Hamsaoni,
Old Given Name: Fathul
Fathima, W/O: Hamsaoni, Date
of Birth: 17/03/1975, ADDRESS:
NO. 10/7, Natesan Nagar,
Alapakkam, Porur, Chennai-
600116. shall henceforth
be known asNew Sur Name:
ANVAR New Given Name:
FATHUL FATHIMA.A

Old Sur Name: Hamsaoni,
Old Given Name: Fathul Fathima

NAME CHANGE

I, MALLAMPALLI (Surname)
SRILAKSHMIDEVI (Given Name),
Wife of Srinivasulu, Date of

Birth : 03.02.1981, (Place of
Birth :  Machilipatnam, Andhra
Pradesh) residing at No.4/30/1,
Metha Nagar, Vada Agaram Road,
Aminjikarai, Chennai - 600029,
Tamil Nadu, shall henceforth
be known as BHIMAVARAPU
(Surname) LAKSHMI (Given Name)
MALLAMPALLI (Surname)
SRILAKSHMIDEVI (Given Name)

NAME CHANGE

l, Old Given Name: SUNIL
RAJAN CHAMPALAL, Old  Sur
Name: KATTA, S/O: CHAMPALAL
KATTA, Date Of Birth: 20/06/1964,
ADDRESS: WARD NO. 18, AGARWAL
STREET, LADNU, LADNUM LSG
NAGAR,  RAJASTHAN - 341306.
Shall henceforth be known as
New Given Name: SUNIL RANJAN

New Sur Name: KATTA
Old Given Name: SUNIL RAJAN
CHAMPALAL,
Old Sur Name: KATTA

NAME CHANGE

I, VIJAYA SATHYANARAYANAN
W/0.V.S.NAARAYANA, Date of Birth
05.01.1971, residing at No.8, Old No. 39A,
Dr.Radhakrishnan Nagar 2nd Street,
Choolaimedu, Chennai - 600094, has
changed my name
VIJAYA SATHYANARAYANAN to
S.VIJAYA NAARAYANA and
SRINIVASAN VIJAYA NAARAYANA
as surname.

Corrigendum to Invitation for Expression of Interest for Lakhari
Resources Private Limited, Operating in the Business of wholesale
trading of computers, peripherals, equipment, IT Hardware Parts,

and packaged software in Tamil Nadu (Under Regulation 36A (1)
of the Insolvency and Bankruptcy (Insolvency Resolution Process
for Corporate Persons) Regulations, 2016)

This is with reference to the Form G dated 31-10-2025 issued in accordance with
Insolvency and Bankruptcy Code, 2016 and Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016, and
published in the newspapers on 31-10-2025, and pursuant to email confirmation of
the majority Committee of Members (CoC) of Lakhari Resources Private Limited,
subject to ratification in the next CoC meeting, the last date of receipt of Expression of
Interest stands extended for Twenty-Two (22) days, accordingly revised tentative dates
for events subsequent to issuance of Form G and IEOI.

Sr. No. | RELEVANT PARTICULARS Ti i

1. | Lastdate of receipt of expression of 22-12-2025

interest (Extended from 30-11-2025)
2. | Date of issue of the provisional list of 25-12-2025

prospective resolution applicants (Extended from 03-12-2025)
3. | Last date of submission of objections 30-12-2025

to the provisional list (Extended from 08-12-2025)
4., | Date of issue of the final list of 04-01-2026

prospective resolution applicants (Extended from 13-12-2025)
5. | Date of issue of information 04-01-2026

memorandum, evaluation matrix, and a | (Extended from 13-12-2025)

request for resolution plans for

prospective resolution applicants
6. | Last date for submission of resolution 03-02-2026

plans (Extended from 12-01-2026)

All other contents in the Form G published on 31-10-2025 remain unchanged.
In view of the same, further submission of Expression of Interest by the prospective
resolution applicants should be submitted to the Deemed Resolution Professional, in

accordance with the amended invitation for expression of interest.

Date: 30-11-2025 Jitender Kothari
Place: Chennai D d R lution Professi 1
For LAKHARI RESOURCES PRIVATE LIMITED
Reg. No. IBBI/IPA-001/IP-P00540,/2017-18/10965
AFA No. AA1/10965/02/311225/107315 valid upto 31/12/2025
Address :702, Orchid A Wing, Evershine Park CHS, Off Veera Desai Road,
Andheri West, Mumbai-400053




E
mnmmfja;@it g,@itmlblﬁé',@mef,ull_ﬁir m;_g',g,rl@i)
@ JhFH VL FULIFHMITH DL WITID:
SImwFFy CHnral.OF)uear CuFs

0 b1 %: [ T 6

) s s

CarafebLi’ g, pau.30—  saevenio STiGer. Qe LecvCery  Csiey Gl ety
Y T oewT e & ar uerel LomesTeulsmessiallser  sevhgl  alfleuner @O ®  (penpudlest
BRTRTLOLISHEN T UL GT Ly S0 GlEress(h)  yMlaued LI LILS6T g LiLienL_uie, FoLpds BVGHT,
2 _wififhB 0L PUIGHEHS ML WIGOTLD’  LIMTened@ eUsE(hhSeT. Ol mflebm L L&|GOLD LommyLh
GTGTMI _WIfHOTSHIHN DHHLOFF] 2 WigsveINGHD SewdFr Carall. L (LpeOnSSEH — o&bs B ser
Caraf.Qfuwicsr Cudesrmy. Olefwest oL aNFESeIINS Sebd — ABWeUNE®D 2 T SHW FpiE 20
Garaflébi 1g Cragerrey  Gsmes@), Cunigseisy  Gounm)  omewreuiser  CainblEBSsLILIL (B,
Cumilwed seveuriuied sApEI®R  Glunp LOMGSTRULOTETIS @RS 2 (HESSHM1%H Cas&Fw 2OTIGV
oplafluey  womb  Gsmplem L uflgEseer QULPEIR) Cu@esmi. e GlLipib Guim 19 ufed
enwowib, @QBHw rfer oplaflued  oeui  Cusesuiled, “remTeuiser  SLOPBT L NTDBDSSHeULILIBSGS
LoMmyLh OasmflevmL Lsgep, OsM_[bg Sy ieuss 6T snmy, Oy LAbHIEISELILIL L . HeUTHEESS;
9o runs CsPw Ldsn5s5 e  Qedgsmer  Crrs& (et &S5 FIGTBISLD, GsL_wib
LoHMILD Crayeseh Qumplilwed  Gouetsr(Rd.  Lomessteuiser (LpetCarn — eupmisLiLL L g Gum’iguieh Sevbd
sl yBwewes  @eewihg  epenn,  Hpmoliym  LlesTestent),  GlBTGESTL 9GETS S LDTESTE IS E LD
SOpEIE  LeTel  sevaldgempuiler  GLHGDTT Ly SBHEBDIserT?  LBGCHEDL)  Freilspd  CoHLwLpLb
PUBBIFEGTLIL|L_65T, 2025-24 LOHMILD  (QEVEDEIIT?  GTEHTLIS (LPSFNILDEGV.  GULPEISLILIL L F.
2024-25-10 FHOANUTGSST(HEHGHSHIGT  LoMessToUfsei_ b  Gmewn, ey, QY BLOGTLITS Cas&Fw L&SBM55

(6T LILITLD TGN LomBlev
yeralevrest  plaiiuch  HETHILG)

SEHRTDLNGESG  (Q)(BESMTE, DeUTHET
QIBLOLLD 6T o WISMSWLD 6TL L

WSFeT o Fall gy TmiIFFwTeTT
Gloflest Lwimestr, SLOPHIE 2plafwed

woHmib  Curlysear 2 BICSET  (LpLguLb. SETTLOLISEHW LG LopmILD OlasmfevmL Li LW
BL_G&ev. LY SSTR o wiks WL Husms OFwed QUEGETT FET(LpBEHESILD,
Q@8v Gloumm) Clupp  eL_wevrLb’ eTesDL. RBBIG) GO GTLILITOTT CsCoup@r
LDITGSSTGL [T @1h &5 uflgeliiy SLOPESEGET 38 Lomeul” L_Bisamerd  Heumf, Crayesey Glummlufwed
aMprCrpmy B Glupng. Cs.oyf.  Coibg <yps:, e ogal wHmLb  soerl QubGen  FeaLpsGeaieh
GUPLoLD LoPmiLh Hevall Blmjeunisaier  sesflwmt uerelaelevpha  opmitb  Cuon@fwiser, — LomessTey
ElQuing Cs. . (pewsngerd  OlLongeLb 2,188 LOMGRTRIFSGT  LOMGTeISGT HeUhG) O M6usT_6uTr.

Quw wrHpLd
Old Surname:- Zahir Old Given
name:- Shehla Sanaa, spms
Quuwi:  Zahiruddin, Gpis Csd:
29/01/1984, vienn Qr.S-1, Adithya
Chintamani Gardens, Qr.178/179,
CV. Gamleb Qam, pheunidm bar,
cuenETeUN&SLD, Clesenss — 600087.
SOPBIG. a6t (paeuiflufied
audls@b mren Qe New Given
Name:- SHEHLA SANAA  esinmy

MG

Old Surname:- Zahir

Old Given name:- Shehla Sanaa

CuwF wrHmLDd

steorg waer, QUDSIYA MOHD

YOUSUF , Gpis Cod:
19/03/2009, Qm®r.42/33, FAIZ
MANZIL,  26ug) 1bmg, ojliwine]
Symoevsf] Qg m, Q&b wib,
Qurb,i, Ogeener —
600 011. stetp (paeuflufed
adls@h  eeg  waem  Qerfl
QUDSIYA YOUSUF 61601
N NN E
Mohd Yousuf,
BhwS

CQuwF wrHmLDd

Old Sur Name: BAVIRISETTY, Old
Given Name: Madhusudhanarao,
shens  Guwi: Srinivasarao
Bavirisetty, mbs Caa):
16.05.1983, Madhu, Semm
Q. 1/1303, Gwshd Bar elfley
G,  wsefeunsai Qs

— 600125. st6trn (p&seuflufed

audlé @b st @efl  New SurName:
BHAVIRISETTY New Given Name:

MADHUSUDHANARAO e16tTm)
SiossLSHCmeit.
Old Sur Name: Bavirisetty,

Old Given Name: Madhusudhanarao

QuwF wrHMLD
Old Given Name: VIGNESH
PRABHU, Old Sur Name: UMAPATHY,
beng  Guwm  UMAPATHY, s
Gsd 21/06/1990, wuenm_ 2, G,
snorngr Q5w eflfley, Dr. pmoepiss
B&I, wIgLIUTGESD, ClFehenes
—600 091. stetin  (paeuilulled
wflsgh  wprem  @efl New
Given Name: VIGESH PRABU
New Sur Name: UMAPATHY  eteiimy
Siempssin@EHCmebr.
Old Given Name: VIGNESH PRABHU,
Old Sur Name: UMAPATHY

Quw wrHpLd

Old Given Name: Reginold
Lowrence Old Sur Name: Gabriel
Lowerence gieng Quuwi: Lowerence,
iz Cad : 02021987 eetor T1,
36)15] oMy, &6l Liemmlei, &L,
roepisd Bei 3ag GOIGE C5®
effley, I LILTSSLD, S 60165 65T
—600 091  eetip  (paeaufluled
adlsgn mrem @Qefl New Given
Name: REGINOLD LOWRENCE
New Sur Name: LOWRENCE etsitmy
X ME LA
Old Given Name: Reginold Lowrence

Old Sur Name: Gabriel Lowerence

sBpET_ie senflaflser, Unsersarhiser, o LsTamissT, B anrFHCo LTEksHT
wHyib OFTEGSESILLL QusrdurmsT yfuabdlsr Aurss amissHsd FOULH amD
osifl iCsrigev HenrGai eBICLL 1qHamer

almuusems QeaeflliLOSgiaughHarer SimypliLsarar HmhSsn
(Opma 556 wpmb BiSHu HamdHee amfluib (STHLLGH. FuisEsssTar oo
Sie Qewepen) e dflssr, 20166 @uoriE oiF 36A (1)6r £ )

Bs Aprgssed wHHID g]suna\)ﬂwso an@uq 2016 mggun Qz,nq.g.ga\) wpnid @iy HeunerBlene
aunflwb (sriiuCr pur Siey i1, 2016 SpFlweunleinig.
31.10.2025 GaAuli L Ligeud G, 31.10.2025 el ugﬁlﬂswmﬁ]m Qmsvﬂu‘]h_uul_l_gj ng_nuna, somﬂ
fGenigsy NG eNAQLLgsir 2 minfeni @ageller (CoC) QumibLNes i 1l6d

2 pfuuGssedeny, SiGss CoC amiLsdled euusd geflésuuLmsu®ss, Amuusms
Qauslliu@sgiuspsn sm_él Csd Grusd Gramd (22) prisemsd Flussiu®dng, eigsmig
uigeud G wpmid EO-6) euprisliu L ghanedls Coflagnb Hmsd euphaiu B 2 e

a QsrLjymLL SHEET S1005050H
ereim

1 | d@uugms Qausluu@sgiaspans 22-12-2025

amLd Csd (30-11-202568 5581 BL9é801UL () 2-chens))
) | s Siwnen elsimemiiugnyiseflen 25-12-2025

spanells L w6 QasflliuEn Cadl (03-12-2025680 5581 BL9é801UL () 2-dhens))
3 | sanedls L quells o Cauimensenen 30-12-2025

swiidiugpsnen se.é Gs4 (08-12-202568\mib 1 tg65001 ) 2_shens)
4 | upmisness Siwren eleimeniugnyiseflsin 04-01-2026

Qi ulgue Qe iuBid Gsd (131220256 iba1 By sm00C R o deng)
5 | saeusd @iliunenen, wHus G Gl Mésv wpmin | 04-01-2026

auiane Sionen dlamemiusmis@se Sie [ (13-12-20256mha Bgsiur @ o des)

AL husgnsanen Canflamasana amLdls Cod
6 | Swreng Loz swifiugpanen seLd Csdl | 03-02-2026

(12-01-2026680 581 B 988001 2-drens))

31.10.2025 Syl Qeueflufi LI L Ligeuth G-60 2_6T6m WHM SyeneNSI 2 ENL_SBRSEHD LI 2 6TeTe.
Dmzs amsder Qaren®, HmssuuL d@puu Qeefliun @ mpilsiyg, amRsTEs Sionem
efemenmiingnisen st oflpou GeusiluunsoL Siorer Hysmin Cugibd swiidésend.

Gs8): 30-11-2025 G557 Cangsmfl
BLib: Qsemener ovafl AGsmiasn NenrGeaul eNAGL L ig.sir
Siores S

Reg. No. IBBI/IPA-001/IP-P00540/2017-18/10965

AFA No. AA1/10965/02/311225/107315 valid upto 31/12/2025
pameufl: 702, oyigA A e, steuiisnagsi Lité CHS,

oy Goemis s GeuefiGu, SiBCsA Guome, (pbenu — 400053

QuwF wrHmDd
Old  Sur Name:  Hamsaoni,

Old Given Name: Fathul Fathima,
seweull Guwi: Hamsaoni, YWpps
Gsé): 17/03/1975, Qp.10/7, BGLsesn
B&IT, peoriLné s, Guren, QlFsiene
— 600116. a6t (paseuflufed
udl& @b Bes Defl
New Sur Name: ANVAR New
Given Name: FATHUL FATHIMA.A

1601 S W&&LILIBEH Cmet.

Old Sur Name: Hamsaoni,
Old Given Name: Fathul Fathima

CuwF wrHOLD
616ME) &6, Old Given Name:
SAKET PRANAV SRIRAM, dmis
Gsd: 18/08/2010, vienm’  @p.Cl,
NAVASUJA APPASAMY APTS,
HOp73, Qams_fmasem Crr@,
R A ymb, OGeemenen— 600028,
sBPBIGH. stetin  (pseufludled
udls @b sTenS D& 68T BDefl
New Sur Name: SRIRAM
New Given Name: SAKET PRANAV
sT6hTm)| SjemIpdHLILBE DT

SRIRAM SUNDARRAJAN,
BHwS

QuwF wrHmLDd
mresr, GANI  FADIUZZAMAN
SHAIKH, sheng QUi
BAWASAHEB, ~ Spis Csd
20/07/1964, No.79B, Sulthan
Street, Murarbad, Kallakurichi,
Pincode—  606208.  estim
waauflufed udls@nd mrss Seull
ABDUL GANI BAWASAHEB
e1661m) Sjemp&aLILBSHCmebt.

GANI FADIUZZAMAN SHAIKH

Quuwi wrHmd
Old Given Name: SUNIL RAJAN
CHAMPALAL, OIld Sur Name:
KATTA, sieng Quuwi: CHAMPALAL
KATTA, " Opis Csd: 20/06/1964,
i@ Q.18 oysiaurd s,
LADNU, LADNUM LSG NAGAR
RAJASTHAN - 341306. 160D
woaaufllle ads@b nbrer Gef
New Given Name: SUNIL RANJAN
New Sur Name: KATTA
Old Given Name:
SUNIL RAJAN CHAMPALAL,
Old Sur Name: KATTA

CQuwF wrHmLDd

Old Sur Name: PICHAI KANNU, Old
Given Name: MURUGANANTHAM,
hewg Guwi:  Pichai Kannu, Gpis

Gsd: 2804.1970, Qp.6/345, ynGen
B&, BetTmseb, Glgstemer— 600117.
a6t (waeuflulled eudla@n mrer Qenfl
New Sur Name: PICHAI KANNU,
New Given Name:

MURUGANANDHAM
EE LW L[
Old Sur Name:

PICHAI KANNU, Old Given Name:
MURUGANANTHAM

6165

CQuwF wrHmLDd
eremg) waet, LAKSHANA M K
iz GCsd:  30.11.2009, Wmnbs
BLib: Qasiiemenr, 1407, ARGENT
PBEL CITY, 1/212  OMR,
KELAMBAKKAM, CHENNAI
—-603103. a6t (paeuflufled
afls@h ey waen  Befl
New Name: LAKSHANA esimy
Sieossuu S

BAKKIALAKSHMI V'S,
smi

Qesirener 2 wiBSHwearnid
(2-ufleb HMID 2 U Peoeors euipdiH LUHHW IeTeueny)
&5Ce0mL gy sTelT 351 /2025
BiHw eunfla 2 Memio #1_1b XXXIX/ 1925
Qgniiunes wenefed 26.06.2024 oyeb1m)
Bobg Cue 6. ghresfl Qacdeuld wHmID
steivg it #Grnedefl Qgawirngy jeurisefles
Qengg Qgm_iunes aunflafenn Ganmibd weyi.
6. Gaueoibionet, &/ Geol B. st6iv. GeutbLyer
9.y Qgh, Hemevrneniiiig, S&CamenL,
Seto(p&a60-624 301
adli
Bevenev

Qlastemes-600 099, Qanengant, AW e0apBlrd, yeenes LTTESHS B,
a5 aen.1260 audlsg abg sLbs 2606.2024 et @ops Guren efl.
@renlgebeud wHnib eevgT sGrrdefl Qgwirng  Sjeuiseflss SLsn
usdlrmseafles gCseid ursHueng CarmdAn D S
568518 sl BHwerpd eurfla o fenio snsm,r{)’lg,lap mgm@mgm@
Wiy QFstenen 2 wirBdwenm wrevLi Gamied 18/12/2025 oyetim) sremev
10.30 wewfls@ Gy wey eNemrememulen CGug BLeuGSMSSEMETL
unigs S I o Ga 5 Osfelsgs Qandepwrn Gsei
peod PleNsslLOEDrTssT.

2025-1b e BeubuT 26 941> Cadl Qesmeneanuileh enaGwmiLBlL_Liur L g

..LDEI ST

S.& evuTEvOT6HT

2 gefl ufleuneni
sGepy Aflay-1
Qastiemest 2 wrBHissimid
Qlasmenes-600 104

611D.6160.7GLo6ig

wenig e aupseienr
454, g0.(D360 FL_L |enMSET
Qasnenen 2 wirBHwssimid
Qasiteneu-600 104

Qasremear 2 wiBSleTmid
(2-ufl6d wHMID 2-uNed PO Cuiéi@ LD yeTeuenT)
&3Cehy e eTewr. 456 /2025
Bidw eurflafleno #Lib XXXIX/1925 Qgniunes
weyiefled 18.01.2024 systimy @mibg Cunew
eyl syl snsaflun yeuraerflss
aunflaflenws srenflgp Qgrfumner e

afeor @medlpn, C/0. @melpr GgreLl,

616102 67 6l 9T IS, WG BRIGETTTE G5,
S SjwebunssLbd, wHITeuTuied, Qasienss 600 095.

Qaestienesr 600 094, Gar_bunésbd, GmamGou®, Hg wrsQs. Qgm, 19
3 unesmquest Senniev, &zey 6. 124, eenip (poeufluled euflgg eupba
18012024 oyetimy @mig Curnen emegefll syeitefll snsasflun  sjeuisefls
s ugdrmsefled CGzsamib uTsHwumng CanmAn emeaBbd HMhisEHHE
56505606 smIame BHwspd Hicunss sreaflsy uPBIGUSHE (PeiTL,
Qasnienen 2 wiBHwsiin wrevL_ i Gariliged 17.12.2025 aso‘lrcm sremeo 10:30
wewfls@ Cupulg e sﬂsnumsmuﬂsm Gur@ BLoig 608 aemeL unigs)

LD ST

srsmg o Ceu
SiflelsaiL@Hmiss.

20251b gy,6801(H) Beutb LI wrgid 271 Cad) Clasieneamuileh enawimiuf_iur L g).

R.@wCraes & Py
e GNrie aupssmeni

e1651.29, Gog Gy &mbLisnéiei, SpHikIGeOLD,

S|evETewIn BT, Qlsestenest 600 040.

wrm @sein  epeotd

S.&evT6vOT6NT

2 g6l ueunemi
wsGeopy Wl |
2 wir BHwemib,
Qasitenest 600 104.

Ligeuid 6

Qurg) Mledlii
(QOBmyss6e wHmib @bHw Heured eurflw (SrTILGTL BUTHEHESSHTET
Heured Sionesr pewL_(enm) NS wenmaet 2016-6t1, 698 6 - it H1P)

M/s. Bleorm eorgdleivig.&eiv eTeveTevLdl- &(5
sLeir aupriflueayseflsr sauersSne

QgriyenLw eflaunrissr

QuuwF wrHmbd
MALLAMPALLI (Surname)|
SRILAKSHMIDEVI (Given Name)
seweu Quwir:  Srinivasulu, Ypbs
Gsd: 03021981, (Gpps G
Machilipatnam, Andhra Pradesh),
Qm..4/30/1, Gmg.g.n_lf,a)rr, sm_gw;um

Crm®, idles

600 029, sHPBHIGH. 61681
(paeaufluded udlé @b Best
Qefl BHIMAVARAPU (Surname)

LAKSHMI (Given Name)
SimYssL&HCoebt.
MALLAMPALLI (Surname)
SRILAKSHMIDEVI (Given Name,

eT6bTM)

Quw wrHpLd
ARASU KUMAR VELU,
sheng GQuwm Mr. Velu (Late),

Gnss  Gsd:  03/02/1969,
Qp.4/7, urgymoer Qg ®,
L Lmemib, Qestrenesr —
600 012. 1601 (Lp&eufludled
cudlé @b b6t BDerfl
ARASA KUMAR VELU  et6itm)
Siem&aiL S Cnebr.

ARASU KUMAR VELU

QuwF wrHLDd
Old Given Name: HEENA, Old Sur
Name: PRAVEEN KUMAR SHAH,

1. | sniuGrl sLement Quwi

Hloor eomeflsivigdisiv ersderedis

2. | sniiuGr sLemeni gleubss Cod

15/06/2017

3. | eibs eifismsden & snuuCr sLenmani
slaudsid/uSey

Briusiast uSaurani, Qssievar

4. | sniuGr sLsmenflsi Hinieuen SewLwnen sied/
QUGS QUITIIL SieLwreT sis

Al-7243

Qesirener 2 wiBHwernid
(2-ufled HEID 2-uNed Peveors aus@ uDHlw JyeTaienT)
w5Ceohy g sTer.278 /2025
BiHw euflafemwser Lib XXXIX/1925
QgrLirunes weneMed10.09.2012 Calsafleo
BobgCuner M.alywenflwesr ojeurseflesn
2 Wl6b grsed QT LenLWF).
Ay o1 (61) Ao&snG
E2 omGemtneiveuy juimilGletor_ev
e16551.9, IS| Qwuletr Crr@®), seuresrmblilens Qg m,
AmabUTésDd, Clgsmenes-600 092
adli
1. Hlmeipewtsir, &/ \L.aiAgewflwiss,
a16551.7024, QuoGLr fA_gy Gy,
BreiseeoGeon, u).e160.61-37221
). Eg(61) 3 svstevviLyTewfl, /Gl H.gbSrCas e
D3, 4145, KICR Leyetr, wngmeurid, Qlasstenes-600 060
3. Hmwd.BesmbLner, &/6L.S.Cannd) srhis e
D1/58, DCW @euni_L_ii6iv, Fammyid
BN5816@Gg wreul L b, 1NeCan®-628229
4. Hpwd).S.elmuweor s, &/CL.S.shgnesmb,
616557.6B, eunend) Bai, sndsLILNSSD, HLTT-607002
5. S.apusibd, &/CU.R.upreflgre,
o151, 10/A, 31st "A" @mus@© Qgwnksi, Taug) Nermns
QuruseenT-70 TH MO GRS T & 6T
Qastienes-600 092, ef@mabunssbd, seugemmbiiens Qg @m, sewr.9, 1-eug
Quuler Crn®), E2 oimGemtreveur Uil Qe stesim (paeufluled eudlss)
aubg 10.09.2010 oyetmmy @mia Cumes M.ariugwenflwe eurseflen 2 ulled
Qensgisaaiies gCGzsemib UTsHwums Canmalsnn eneTaIBD SkisEnHsE
566058 smHaned BHivspb Hicunas snehlsp aIphIGuSNHE (WY
Qesiremest 2 wirBElwesm wrevL i Caniiiqed 16.12.205 yeiimy sreneo 10.30
wewllé@ Guhuyg wey efemreamenulsnCuig BL el smesEmeTL LITTSS)
susg oyl Ceumenasmers Osfeilsgzis Canemepwmm Gsen epeold
Sifel&siu@EApriser.

.. IDEI ST

2025 gewip  meubuid  wigb 28 CaHuled  Qesemenuiied
esWIILBL_ UL L g).

S.& evuTevUTSHT
R.umeomgd) 2 gl udleunent
e SMTiles euLp&s i ehi waCeny 9Mey-1
616831.23, FL_L_ S6emD&6iT 2 wirBHwssmid

2 wigHwssipid, Q&sstenear-600 104 Qastemen-600 104

5. | snituGr sLemenflsn ufley Sigieues HDID
(pasienn syuns weafl (Cun aCagib Gmuisn)

5/582/26, Gl mai, 2051 O5M, SISIHGY
Guogi, s1$816@ — 628002, HHPEIH

6. | sniuuGr sLemenfler Heuncd Henes
siamsiu L Gsd

25/11/2025
(25576 &) 29/11/2025 Sjeim AUDLILLLE)).

7. | Baures Sionen s o wED 2 5685 Gs8

24/05/2026

8. | @evLssne Siwonen Huyewiyns QswOLED
Haured Hemfilsin QUi wHoIDd Ley i,

Qevyiosv Geinarer@eusind Qrscouyags A
GousoBauagein NemrGour sNAALL
udley etedur: 1BBI/IPE-0072/IPA-2/2022-23/50002

9. | @ugsier ugley Qeugineniiy, Gev_sares Sione
Husmiflen waaf whmib Berargses

(paeufl:C- 4 E/135, gmaqﬂ qgmmsw 110058,
e 0 (paeuil P in

10. | @eoLssne008 Siworen DL Sias0
ufloippsdEn LweLGSs Causmgw
el whpid Bsremesss

Qgr_jusaner waeufl:

Qevyiosv Geinarer@eusndl Qrscoupags A
GousdyyBeungsin enyGeur sAGLL

408, 46ug) genib, wenfsiy Cabuien, Canamreaureon
aneme, CanGrane (£), (pbepu 400 063
Beinennghasd (waeufl : cirp.nila@gmail.com

11. | Ganfsmasst switidss soLf Gl

13/12/2025 (29/11/2025 (pg6d 14 BIL&6T SMEUSI
25 2 5104 dems5 Gsd))

12. | Ofley 21, 2.1 Gfley (66), 2L samy (N)6in Sp sLsir
upridlueuinet aiews, Gouy 9Csai> Bmifer
PevLssre Sionen Hyswiyned 2 mif) GelwiuLg

UDTUDIESILLL Saaedls gL ule,
IBC, 20166 19fley 21(6A) (b)6in &P sL6i
auprfueaissisn ams agiejd Seame.

13. | cusmailein £p sLsin cuprudweuiaeflen
oudsfssuu L OrgHduns oo wrsmb
s iuc L Heursd Hyemlsr QUi
(@euQeun ausmsllgb 3 Quuwisst)

QuIbsTEl

14. | (a) OgniyenLw LigeurissT wHDID
(b) simdsfssuuL ArHHSast
efleurise denLsEn

) Gevennu Gevemiiy: ALy LGAISMES
https:/ /ibbi.gov.in/en/home/downloads etétim
R . A

b) seeufl: QUGBS

Gpflu  Boeer siis  Bioumud,

b aan i g oA

Qosoven  joiay,
ederédi-sin sniLCr HeamcrBeney Shoren BeL(pepew giourks 2 Ferell Getergis G apeb Siflediy
UPESLILOEDS (255760 Bee 29/11/2025 Sjen QUDLILLL ).

M/s. Beoor eomglleioigisiv srédereondl-s(s st aupridlweuiisst auflens e 106@ a5Gr Qan@ésiLBemer Qe same
Bionen Huyewiflsin (paeufléE sriss 2 femw Carmerasmen oyaMHsILe 13/12/2025 SienGOT (29/11/202560@BbgI 14
s, Sygneus) wrsim i@ NCLT, Qesirenen sjoteles @bl Copuy 2 ssrmer Gen_sanes Siorer Huemi Qupp
Go) aisonog a1 simmpnaGan suiiifeibus Gm_@s; Qanseriu@pniast.

25/11/2025  geiimy  M/s.  fleor  eomgfleivig disiv

o

b, @&7 sL6 euipriil
epeownaCeun sjevevg Wleiteami epeownaGeaun swiilésment.

auflens srsm. 125@ svgllms un_nq,uam_um_@mmuq o umsmwus Coibs HHs s aupridue, ugaib CAD
QeweduL, surﬂma eT6taT. 135@ adline L iguedl L Gt epeimI

2 6o SEHLILILL

Seuneosb i f ST AR &)

\Bleinmem)
it Gaqu shisemgl 2 femw Cameaemer CrrgqunaGeur, Funed

GG sIEHI G swillés

‘Beupnar smspsear SLILIGETSH SUTTSD SEESILEGD.

Ameyenr Camums) uggumm mCsmmﬁ an@am & am‘mﬂuuuu_ sQuiLgTTT

T Yp—

@UiLib/-

Senmosio

Gg8): 30.11.2026
B : pidevLs

i NenrGoul eNIAGL L
Qan_uvmg Binorer Hluyewmymes QsweLGApTT
udey ereim: 1BBI/IPE-0072/1PA-2/2022-23/50002

T Quuwm:  SAMIT HASMUKLAL
SHAH, Ypss Gsd: 07/05/1984,
4. Om.76, Teugl Mg, (PEHSLIUT
Qswm, Uy L Clest
— 600 007. stetin  (paeufluded
afls@b mrer @efl New Given
Name: HEENA New Sur
Name: SAMIT SHAH sT6tTM)
EXEMEL IO
Old Given Name: HEENA,
Old Sur Name:

ENROLMENT NOTICE

After ten days of the publications
of this notice and  within
THREE months thereafter, 1,
MOUROUGANANDAM RODIN,
S/o. ANANDOU RODIN Aged
60 Years, Permanently residing at
No.113, Sri Annamalai Nagar, st
Cross St., Mathikrishnapuram, Near
Mullodai, Puducherry-607402, intend
having my enrolment as an advocate
moved before the Bar Council of
Tamil Nadu, Bar Council Buildings,
High Court Campus, Chennai-600104.

Those who have any valid
objections may notify the same to the
Bar Council within ten days.

- MOUROUGANANDAM RODIN
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BEFORE THE HON'BLE SUB COURT
AMBATTUR
1.A.No.1 of 2024

in
0.5.No.89 of 2018
1.Mr.R.Madhangopal
2. Minor M.Jeevarathinam
.. Petitioners/Plaintiffs
-Vs-
Mr. M.Harikrishnan
...Respondent/Defendant.
NOTICE
To
Mr.M.Harikrishnan S/o.Mani
No.4, Sathalwar Street,
Mugappair West, Chennai-600037.
TAKE NOTICE that in the above
.LANNo.1 of 2024 in 0.S.No.89 of
2018, the Hon'ble SUB COURT
AMBATTUR has ordered notice to
you returnable by 18.12.2025
Hence please make arrangements
for your appearance before the
HON'BLE SUB COURT AMBATTUR
at 10.30 AM on 18.12.2025 either
in person or through counsel,
failing which the above Suit and the
Petition will be proceeded with in
your absence.
Y.KAJA NAVAS
COUNSEL FOR PETITIONER
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IN THE COURT OF HON'BLE
SUB JUDGE AT ALANDUR
H.M.O.P No.586 of 2023

Mrs.Kiruthika D/o.Mahendren
Wife of MrRavinthra Krishna
Dhurvasan
No.53, Dr. Vimala Nagar 3rd Street,
Medavakkam, Chennai 600 100
...PLAINTIFF
Vensus
1. Mr.Ravindra krishna Dhurvasan
S/o. San thnna Krishna Dhurvasan
No.124/40A1,3rd Main Street,
Padkarar Thottam, Thirumurugan
poondi, Thirupur 641652.
...DEFENDANTS
PUBLICATION
Mr client filed the suit in O.P.586
of 2023 at this BEFORE THE
COURT OF HON'BLE SUB JUDGE AT
ALANDUR. This case posted for your
appearance on 05.02.2026.
Make vyourself be present on
05.02.2026 before the above said
court by way of you or through you
Counsel, failing which the matter
will be decided to be absence
setting you exparte.
Counsel for Plaintiff

BEFORE THE HON'BLE 11 ASSISTANT
CITY CIVIL COURT AT CHENNAI
0.S. NO. 3032 OF 2025

Mr. Rahul R. Luked

4,5,6,7 Stephenson Road,
North Town Apartment ,

Tower 24 - Flat 1103, Perambur,

Chennai - 600 012. ...Plaintiff
Vs.

Mr. Ramesh Kumar G.

19/ 9, Kasi Chetty Street

Chennai 600 079. ...Defendant

To,
Mr. Ramesh Kumar G.
19/ 9, Kasi Chetty Street
Chennai 600 079.
Please take notice that in the
above matter, the Hon'ble Court
was pleased to order notice to
you by way of paper publication
circulation in Chennai, Tamil Nadu,
Kindly appear before the Hon'ble
court on 15.12.2025 at 10.30
AM in the forenoon, failing which
further orders will be passed in your
absence, setting you Ex-parte.
M/s. SHAH & SHAH
Counsel for Plaintiff

PRAVEEN KUMAR SHAH

AFA Valid upto: 30.06.2026

IN THE COURT OF JUDICIAL
MAGISTRATE AT AMBATTUR
DVC.No. 2 of 2025
Kaliyammal, ...Petitioner
/Vs/

1. Ravikumar and 4 others
...Respondents
To:
1.Mr. P. Ravikumar, M/37
S/0.Mr. S. Pitchaimuthu
2.Mr. Pichaimuthu,
3.Mrs.Saraswathi,
4. Mr.Sivakumar,
5.Mrs. Indhira,
All are residing at,
No. 12, Masque Street,
Kalainznar Nagar,
Kovilpathagai
Avadi, Chennai-600062.
Please take notice that the above
matter came up before THE
HON’BLE JUDICIAL MAGISTRATE
COURT, AMBATTUR on 21.11.2025
and the Hon’ble court was pleased
to order notice to you returnable by
15.12.2025 and the case was posted
on 15.12.2025. Please to be present
on the said date at 10.30 a.m at
the above said court failing which
the above matter will be heard and
decided in your absence.
Counsel for petitioner
R.Venkatesh
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THE DISTRICT CONSUMER
DISPUTES REDRESSAL
COMMISSION (North)

AT CHENNAI
Consumer Disputes Complaint No.
51 of 2025
G.Parthasarathy, Age : 62 Years
S/0.M.Govindaswamy
..Complainant
Vs.
Mr.Rajendra Bhandari
Prop.M/s.Jai Tulsi Investments,
& three others
...Opposite Parties
To
1.Mr.Rajendra Bhandari
Prop.M/s.Jai Tulsi Investments,
No.4, palliappan Lane,
Sowcarpet, Chennai- 600079.
...3rd Opposite Party
2.Mr.HANSRAJ,
Prop. M/s. Raj Bikes,
No.50, Madhavaram High Road,
Moolakadai, Chennai-600 060.
.. 4th Opposite Party
In the above matter the Hon’ble
Commission ordered for issue
of paper publication for your
appearance before this Hon’ble
Commission on 05.12.2025 at
about 10.15 a.m. Please take notice
through this publication to appear
yourself on 05.12.2025 at about
10.15 a.m. before the Hon’ble
Commission without fail. If you
failure to appear matter will be
decided at your absence.
G.Parthasarathy, Advocate
Party-in-Person
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MUNNA  PAWN BROKER PROP.
S.KETHAN, NO.62, KONDAMAPURAM
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